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In the Central Administrative Tribunal
Calcuytte Bench

No,0A 269 of 1997

FPresent ¢ Hon'ble Mr. D, Furkayestha, Judicial Member

Majhi Bhagat
- VS -

N.F. Rajilway

For the Applicént . None

Feor the Respondents: Nene

 Date of Judgement : 13-Cl-1999

CRDER

Nene zppears. on behalf eof the applixcant as well as on
behalf of the respendents. It is feuné frem the Order Sheet that
on last seven censecutive dates noneappesred en behalf of the aprli-

cant, 'Sa, the application is dismissed fer default.

A,

('D. Purkayasthe )
Member (J)




